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Statement

Annual Income to Indian Railway From Waste Material.

(d) The quantity of scrap material available on the Zonal Railways as on 30.9.96 is given below:-

Railway Rails& Other Non Ferrous Coaches Wagons Locos Misc.
Permanent Ferrous Scrap
way FerriousScrap (MTs.) (Nos.) (Nos.) (Nos.) (MTs.)
Scrap{MTs.) (MTs.)
Central 35147 19574 . 420 94 1342 16 111
Eastern 26775 14609 866 155 1394 4 3407
Northern 47116 27839 381 121 1524 9 39
North 10337 5645 248 457 713 74 27
Eastern
Northeast 1247 - 654 64 83 220 14 693
Frontier
Southern 22156 24646 754 86 510 3 609
South 33836 15517 599 91 309 — 234
Eentral
South 50103 19476 241 114 1827 1 44
Eastern
Western 16095 20027 945 208 1182 10 14
243814 147987 4518 1409 9021 131 5178

Anganwadi Centres in Maharashtra

302. MISS SAROJ KHAPARADE :
Will the Minister of HUMAN
RESOURCE DEVELOPMENT be
pleased to state :

(a) whether it is a fact that Anganwadi
centres are functioning at the village level
in the State of Maharashtra;

(b) if so, the details thereof;

(c) how many village in the district of
Nagpur are having these centres;

(d) the services being rendered by
these centres in the State;

(e) whether Government propose to
set-up Anganwadi centres in all the
villages of the State by the end of this
century; and

(f) if not, the reasons therefor?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
S.R. BOMMAI) : (a) Yes, Sir.

(b) At present. 37977 Anganwadi
Centres are fuuctioning, at the village

Jevel, under 281 Integrated Child
Development Services (ICDS) projects,
in the State of Maharashtra.

(c) The District of Nagpur, in the State
of Maharashtra, has 1396 functional
Anganwadi Centres, at the village level.

(d) The anganwadi Centres are
providing a package of services including
immunisation, health check-up, referral
services, pre-school eduction,
suplementary nutrition and nurtition and
health duction.

(e) Yes, Sir.

(f) Does not arise.

“Dumping of Graphite Electrodes

303. SHRI K.K. BIRLA: Will the
Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether it is a fact that
Governmrnt have made investigations
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into the dumping of graphite electrodes
in the country by certain countries;

(b) if so, the outcome thereof; and

(c) the action contemplated by the
Government in the matter?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (CAPT. JAI NARAIN
PRASAD NISHAD): (a) to (c) Yes, Sir.
The Additional Secrectary in the Ministry
of Commerce has been notified as
“Designated authority” for the purpose
of carrying out investigations and to
recommend antidumping duties under
Section 9(a) of the Customs Tariff Act,
1975 (51 of 1975) and the rules made
thereunder. On receipt of the petition
from the domestic industry, the
Designated  Authority has initiated
investigations -against graphite elect rodes
imported form WUSA, China, France,
Germany, Belgium, Austria, Italy and
Spain. This initiation notification has
been issued om September 30, 1996.
Under these rules definitive duties are
required to be recommended by the
Authority within a period of 12 months
from the date of initiation.
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Creation of a Railway
Corporation

305. PROF. RAM KAPSE: Will the
Minister of RAILWAYS be pleased to
state:

Catering

(a) the present position of the proposal
regarding creation of a Railway Catering
Corporation;

(b) the details thereof; and .

(c) the time by which it will be
created?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SATPAL MAHARAIJ): (a) to (c) In
response to the demand raised in
Parliament, the Press and the travelling
public for bringing about qualitative
improvement in railway catering services,
it is proposed to set up the Indian
Railway Catering and Tourism



